
Annual increment to employees work- 
ing on 'Ad-hoc' Basis 

3100. SHRI V. N. SHARMA : Will 
the PRIME MINISTER be pleased 
to state : 

(a) the policy of the Govcrnmcnt 
regarding grant of annual increment 
to employees appoinretl on itd-hoc 
basis: 

(b) whether the policy is being 
followed by all the Ministries/De- 
parlnents of Union Government: 

(c) whether those ad-hoc em- 
ployees in various Departments of the 
Union Government are denied 
annual increment who have obtained 
stay from the Central Ad~ninistra tive 
Tribunal against one day break in 
their service after serving for 89 days 
and are working regularly without any 
further break: and 

(d) if so. the reasons therefor? 

THE MINISTER O F  STATE IN 
THE MINISTRY OF PERSONNEL. 
PUBLIC GRIEVANCES AND PEN- 
SIONS (SEIRIMATI MARGARET 
ALVq): (a) and (b) Grant of antiual 
incrdments to employees appointed 
on ad-hoc basis and conlinuing 
without interruption in service is the 
same as for those appointed on  
; egular bask. Annual incrctncnts are 
' granted to such ad-hoc employees 

where ad-hoc appointments continue 
for more than one year. It is for the 
various Ministries/Departmcnts to 
regulate cases according1 y. 

(c) No case of this type has been 
bn#r';oht po our notice. 

(d) Does not arise. 

Setting up of Industries in North 
Bengal 

3101. SHRI JITENDRA NATH 
DAS: Will the PRIME MINISTER 
he pleased to state : 

(a) whether the Government are 
itware that no major. medium and 
m a l l  scale industry has so far been 
developed in the region of North 
Rengal excepting the Tea Plantation 
and Forest-based industry; 

(b) if so. the reasons thereof; and 
( c )  the steps government propose to 

take to develop the region industrially 
during the current financial ycar '! 

THEdMINISTER OF STATE IN 
THE MINISTRY O F  INDUSTRY 
(PROF. P. J. KURIEN) : (a) to (c) In- 
dustrialisation of a specific district/ 
area is primarily the responsibility of 
the State Government concerned. The 
Central Government supplements 
their efforts in encouraging ifidus- 
trialisation of backward areas by 
offering incentives such as priority in 
the matter of licensing. concessional 
finance etc. Under the New Growth 
Centre Scheme announced in June. 
1988. Government of West Bengal 
have been allocated three growth ccn- 
tres. Out of these three. two growth 
ccntres are to be located in Jalpaiguri 
and Maida districts of North 
Rengal. 

('overage of mare areas u a k  Public 
Distribution Scbetse 

3 102. SHRI BHUVNESH WAR 
PRASAD MEHTA : 
SHRI RAMCHANDRA 
VEERAPPA : 

Will the PRIME MINISTER he 
pleased to state : 




